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[®T. |. 12037/1/2017-MAH(P-6)/3D]
ag e E™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 18th June, 2026

S.0. 3214(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways. S.0. 2939 (E) Dated 30/06/2025 , published in the Gazette of India, Extraordinary, Part II, section 3,
Sub-Section (ii) Issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for building (widening/two lane with paved shoulder/four laning etc.) Maintenance,
management and operation of NH 548C in the stretch of land from Km. 97.2 to Km. 147.8 Mhaswad to
Tembhurni in the District of Solapur in the State of Maharashtra.

And whereas the substance of the said notification S.0. 2939 (E) Dated 30/06/2025 Has been Published in
“Daily Divya Marathi“ & “Daily Janmat Sarv Samanya (Marathi)” Both are Dated 19/08/2025 And "Times Of
India (English)" Dated 23/04/2026 under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately:

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority in exercise of the powers conferred
by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land specified in
the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH 548C in the stretch of
land from Km. 97.2 to Km. 147.8 Mhaswad to Tembhurni in the District of Solapur in the State of Maharashtra.

State: MAHARASHTRA

|IDistrict: SOLAPUR

SI. No.

Survey/Plot
Number

Type of Land

Nature of
Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

| 1

6 |

|Taluk: Malshiras

|Village: Bagechiwadi

1

48

Private

Dry

0.116

Gram Panchayat
Bagewadi Gavthan,
Bhagwan Rangnath
Katkar, Yashodha
Sakharam Kamble,
Aanadi Balu Sawant,
Vetal Hanmant Ghule,
Hanmant Sambhaji Ghule
, Uttam Rangnath Katkar,
Ramchandra Sambhaji
Ghule, Sachin Lakshman
Sargar, Somnath
Lakshman Sargar,
Ramesh Lakshman
Kamble , Daulat Manik
Avghade, Anita Balu
Sawant , Narayan
Balchandra Jadhav ,
Tukaram Jagannath
Ghule,Ashok Pandurang
Madne, Balkrushan
Malhari Naykude,
Shashikant Nivruti Sathe,
Balaso Ramesh Jagtap ,
Anandrao Sadashiv
Avare, Samadhan
Sadashiv Avare, Ganesh
Vilas Pandit, Tukaram
Jagannath Ghule,
Namdev Jagannath
Ghule, Pawan Sugariv
Vagre A.P.K Shilabai ,
Sanjay Sopan Vagre,
Tukaram Jagannath
Ghule, Balasaheb Ramesh
Jagtap , Alpana Dattashor
Naykude, Maruti Dyanu
Ghule, Swapnali
Sampatrao Ingale, Special
Recovery and Sales
Officer General
Appointed Maha State
Co-Credit Fedration Ltd.
Mumbai , Jairaj Rural
Non- Agricultural Co
oprative Credit Society,
Marya Anandnagar ,
Special Recovery
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HILT =T TSI AT

Officers seizure order,
Equidats Finances Akluj,
M/s. Special Recovery
and Sales Officers issued
seizure order against
Sumitra Rural Non
Agriculture Co-operative
Credit Society Limited
Akluj, M. Special
Recovery And Sales
Officer Sumitra Rural
Non Agriculture Co-
operative Credit Society
Limited M. recovery and
sales officer by sumitra
Gram.Bi.She.
Patsansthasa Akluj,
Branch Jaishankar Udyan
Sumitra Co oprative
Credit Society Limited
Branch Akluj, Yashraj
G.B. Society Limted
Anandnagar , Gyandeep
Co oprative Credit
Society Limited Branch
Mumbai. Gyandeep Co
oprative Credit Society
Limited Branch Akluj
,Society Akluj Society
V.K. Akluj ,State Bank of
India Akluj, IDBI Bank
Ltd. Aklyj

48

Private

Dry

0.0328

Somnath Jaggath Shethe
,Emran Raju urf
Rajmahamd Bagwan ,
Altaf Kasim Bagwan
,Sadam Raju urf
Rajmahamd
Bagwan,Emran Raju urf
Rajmahamd Bagwan ,Elai
Kasim Bagwan ,Altaf
Kasim Bagwan,Ruksana
Raju urf Rajmahamd
Bagwan, Bagechiwadi
vikas seva Co-op Credit
Society Bagechiwadi

49

Private

Dry

0.1332

Yogiraj Hambirrao Mane Patil,
Shivaji Hambirrao Mane Patil,
Krushnaraj Ramrao Mane Patil,
Hindurao Sadashivrao
Mane,Nilima Hindurao Mane
Patil, Aklyj Vi. Ka. Co-
operative Society Akluj,
Sumitra Co- operative Society
Ltd. Branch Malshiras ,
Shrimati Ratnaprabhadevi
Mohite Patil Co-oprative
Society Branch Akluj, Bank of
Mabharashtra , Bank of India
Akluj.

60
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65

Private

Dry

0.0002

Kamlabai Narayanrao
Mane Patil, Balasaheb
Ramesh Jagtap , Somnath
Lakshman Sargar , Sanjay
Pandurang Padole,Atul
Shubhash Kore ,Vishal
Shubhash kore, Ravindra
Maruti Teke , Santosh
Dhanraj Teke , Nanda
Mohan Kapse , Varsha
Shrimant Jadhav , Sachin
Hanmant More, Sangita
Shivaji Gaykawad, Sudhir
Shivaji Gaikwad ,
Mahesh Sugriv Vagre,
Ganesh Sugriv Vagre, ,
Komal Kumar Sawant ,
Vishal Baban Ghule,
Saurabh Samptrao Ingle,
Ramchandra Narayan
Katkar, Kamlabai
Narayanrao Mane Patil,
Sanjay Laxman Nevse,
Sujata Rajendra
Boravke,Latika Charudutt
Mahajan , Vijay Laxman
Nevase, Shobha
Hemantrao Borawke
,Tushar Sanjay Vagre,
Motiram Rajaram Kadam
,Sarjerao Rajaram
Kadam,Anita
Dnyaneshwar Bhosale,
Anandnagar Vs. Ka. Se.
So. Branch Anandnagar,
State Bank of India
Branch Akluj, Akluj V.
Ka. Se. So. Akluj,
Sumitra
Gram.Bi.She.Patsansthasa
Akluj , Branch Jaishankar
Udyan, Bagechiwadi
vikas seva Co-op Credit
Society Bagechiwadi.

65

Total“

0.2822||
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